Email: services@allahabadhighcourt.in

From,
Registrar General,
High Court of Judicature at
Allahabad.

To,

The Director,

Judicial Training & Research Institute, U.P.,
Vineet Khand, Gomti Nagar,

Lucknow.

No. 354/Admin.(Services)/2026 Dated: Allahabad: July 01, 2026.

Subject: Nomination for Online Training Programme of the leftover 27 Officers regarding

mandates laid down by the Hon'ble Supreme Court of India in the case of Satender
Kumar Antil vs. CBI.

Madam,

With reference to Institute’s letter no. JTRI/2026/757 dated 12.06.2026 on the above
noted subject, | am directed to inform you that the Hon’ble Court has been pleased to permit Your
Goodself to organize Online Training Programme regarding the mandates laid down by Hon’ble
Supreme Court of India in Satender Kumar Antil Vs. CBI on 03™ July, 2026 (Friday) at 04:30
PM Onwards.

| am further directed to inform you that the Hon’ble Court has also been pleased to
nominate all the 27 leftover Officers (list enclosed, including 04 officers who were granted
exemption by the Hon’ble Court) for participation in the aforementioned Online Training
Programme, scheduled to be held on 03™ July, 2026 (Friday) at 04:30 PM Onwards.

| am, therefore, to request you to kindly take necessary actions accordingly.

Yours sincerely,

Encl.: List of 27 leftover Officers.

sd/-
(Rajnesh Kumar)
Registrar (J) (Services)
“For Registrar General”

No. 354(i)/Admin.(Services)/2026 Dated: Allahabad: July 01, 2026.

Copy forwarded to:-

1. The District & Sessions Judge, Agra, Saharanpur, Pratapgarh, Farrukhabad, Unnao,
Shravasti at Bhinga, Sultanpur, Lucknow, Prayagraj, Ambedkar Nagar at Akbarpur,
Moradabad, Budaun, Meerut, Chitrakoot, Maharajganj, Jalaun at Orai, Gonda and
Jaunpur with the request to kindly inform the Officers concerned accordingly.

2. The Principal Judge, Family Court, Jalaun at Orai and Lucknow, with the request to kindly
inform the Officers concerned accordingly.

3. Smt. Ruchi Srivastava, Joint Registrar, U.P. Information Commission, 7/7A, RTI Bhawan,
Vibhuti Khand, Gomti Nagar, Lucknow (previously A.C.J.M., Unnao) with the request to
kindly attend the aforesaid Online Training Programme on 03 July, 2026 (Friday ) at
04:30 PM Onwards.

4. The Joint Registrar (J) (Inspection), High Court, Allahabad for kind information.

Encl.: List of 27 leftover Officers.
sd/-
(Devesh)
Registrar
“For Registrar General”



List of Leftover Judicial Officers for Online Training Programme regarding mandates
laid down bv the Hon’ble Supreme Court in the case of Satender Kumar Antil Vs. CBI.

Date: 03" July, 2026

S.No. Name of Officer Designation Present Place of
(Sri/Sushri/Smt.) Posting
1. Shiv Kumar-II Spl. Judge (SC/ST, Pev. of Agra
Atroci. Act)
Abhay Krishna Tiwari Addl. District & Sessions Judge Saharanpur
Praveen Kumar Pandey Addl. Principal Judge, Family Jalaun at Orai
Court
4. Alok Kumar Yadav Addl. Principal Judge, Family Lucknow
Court
5. Raghuvir Singh Rathore Addl. District & Sessions Judge Lalganj Ajhara,
Pratapgarh
6. Satyendra Singh Verma A.D.J.(FTC) Farrukhabad
7. Ratnesh Deep Kamal Anand Secretary, DLSA Unnao
8. Alka Pandey Chief Judicial Magistrate Shravasti at Bhinga
9. Alunkrita Shakti Traipathi A.CJM. Sultanpur
10. Ruchi Srivastava Joint Registrar, U.P. Lucknow
Information Commission
11. Smriti Chaurasia Addl. Civil Judge (Sr. Sultanpur
Div.)/A.C.J.M.
12. Rumana Ahmad Addl. Civil Judge (Sr. Lucknow
Div.)/A.C.J.M.
13. Deepika Attri Addl. Civil Judge (Sr. Prayagraj
Div.)/A.C.J.M.
14. Indira Danu Civil Judge (Jr. Div.) Saharanpur
15. Anukriti Singh Civil Judge (Jr. Div.) Prayagraj
16. Anjita Singh Chauhan Civil Judge (Jr. Div.) Ambedkar Nagar at
Akbarpur
17. Navjyoti Nyayadhikari, Gram Nyayalaya Kanth-Moradabad
18. Hershika Rastogi Addl. Civil Judge (Jr. Div.) Budaun
19. Sangya Yaduvanshi Judicial Magistrate Meerut
20. Viresh Kumar Sonker Nyayadhikari, Gram Nyayalaya | Manikpur-Chitrakoot
21. Priya Nagar Civil Judge (Jr. Div.) Maharajganj
22. Ankita Singh-V Addl. Civil Judge (Jr. Div.) Jalaun at Orai
23. Sonali Soni Addl. Civil Judge (Jr. Div.) Sultanpur
24, Smt. Meeta Pandey Addl. Civil Judge (Sr. Prayagraj
(Exempted Officer) Div.)/A.C.J.M.
25. Aakanksha Singh Judicial Magistrate Gonda
(Exempted Officer)
26. Ajita Verma Civil Judge (J.D.) Jaunpur
(Exempted Officer)
27. Aditi Srivastava Addl. Civil Judge (J.D.) Jaunpur

(Exempted Officer)




